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T;lbunul (Procedure) Rules, 1987,
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11.

12.

13.

14,

15.

16.

17.

18.

19.

20.

Has the impugned orders Original/duly '

attested legible copy been filed ?

Have legible copies of the annexures duly
attested been filed ?

Has the Index of documents been filed
and pagination done properly ?

Has the, ap‘plicérjf ‘exhaustéd all available’

remedies ? .

Has the declaration as required by item

No.7 of Form ] been made.

3

.Have required number of envelopes (file

size) bearing full address of the respon-

. dents been filed ?

{a)  Whether the relief sought for, arise
out of single cause of action ?

()  Whether any interim relief is prayed
for ?

In case an MA for condonation of delay
is filed, is it supported by an affidavit of
the applicant ?

L

Whether this case can be heard by Singlé
Bench ?

Any other point ? o~

i

Result of the scrutiny with initial of the

scrutiny clerk ?

7 1

Section Officer.

Deputy Registrar,

Hegié‘trar.

-
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" CENTRAL ADMINISTRATIVE TRIBUNAL
) - HYDERABAD BENCH
h Dairy No. 2,,6#’),7
Report on the Scrutiny of Application '

Presented by .........coee... pgv .................................... erereriereaas 'Date of presentatlon e reneeaee 2‘ 6( ’Q{

s

NG =Y

CLASSIFICATION

2
o
S’

Department .......cccccoeovvvemicninnc

1. Is the application' in the proper form ?
(Three complete sets in paper books form
in two compilations}

-

2. Whether name, description and addresses
of all the parties been furmshed in the
cause title ?

3. (a)  Has the appilication been duly signed
and verified ?

{b} Have the copies been duly signed?

* ‘(c}  Have sufficient number of copies of
’ the application been filed ?7

4, Whether all the neceséary parties are
impleaded.

5. Whether English translation of documents
in a language other than English or Hindi
- been filed ? .

6. Is the application on in time 7 (See
Section 21) -

"

7. Has the Vakalatnama / Memo of Appear-
.ance / authorisation been filed ?

8. is the application maintainable ? (u/s 2,
14, 18, or U.R. 8 etc}-

-

%3&#’ @\- @\’vﬂ@b NS

9. Is the application accompanied IPO/DD, |
for Rs, 50/- 7 '
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Betwesn:—
R.Lakshmareddy
fnds—
. . .
Union of India rep., by Secretary,Railway - @s\ e
b Board ,New Delhi and others . .Respondents L ["“ 4
i — [
‘ Chronology of Events: LB)
SN0 Date. Description Page NO: EAILWAV
e - 1 g{9-72  Proceedings showing the panel of
’€ - selected Group B officers for
*“i substantive appointment to junior
K- 4 scale of Group A. 2
2 200455 Representation of the applicant.
%t Ob09--F5 Remainder by the applicant.

Q’ MHycderahad , , {Q"' :
Dt . 24-9-95 ' Counsel for the Applicant.
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TITLE OF THE CASE...O0AND:z. ...,

APPENDIX—A
FORM-1
SEE RULE ~IV
OF C.A.T.PROCEEDLRE RLLES

lllll U AR AN ENES AN

INDEX OF THE MATERIAL PAPERS FILED:

ANMEXLRE. PAGE Ny

S.M03 DATE DESCRIPTION
1. - foplication 1 to
2. 280872 Impugned Panel/Gr.list fr-1 7t
T - Seniority reflected in
DETE seniority list f2 10
4. ~dor- in ASTE cadre &3 11
5. A04-93 Rep. of the fpplicant A4 12 & 13
T L Remainder to S.MNo:5 A5 14

Ceounsel fof the fpplicant

For use in the
Date of Filing

MO of OA

Tribunal office;

Registrar.

Signature of the Applicant.




APPLICATION UNDER SEC.19 OF THE ADMINISTRATIVE TRIBUNAL ACT.ED
IN THE HONDURABLE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH:AT HYDERABARD '

san: €V b
Between:—

R,Lakshma Reddy,s/0 late Sivareddy,aged 51 years,
DETE (Microwave/CN) 8.0, Rai lway ,Secundarabad . . Applicant

Through P.B.Vijay Kumar,Advocate ,A-7,Vi jaypratap
ppartments,Atchutareddy Street,Vidyanagar,Hyd.44

And-

4. Union of India rep., by its Secretary,
Railway Board,New Delhi.

2. Chief Signal and Telecom Engineer,
5.C. Railuay,Rail Nilayam,Secundarabad.

%, Bri T.V.Raghavarao,5STE, (Design) Ry

rSTE Office,Rail Nilayam,Becundarabad.

4. Sri Ch.Ramachandra Vittal,DETED),
&0 Railuay,DRM Office,Vijayawada.

5. Sri Ch.Panduranga &M,DSTE(M),
5 Railway,DRM Dffice Vi jayawada.

6. Gri K.Selvaraj,DSTE(SW),S.C.Railuay,
DRM Dffice,Hubli.

i

7. Sri P.B.Parthasaradhy ,DSTE (M.W/M)
5.0.Railuay Microwave Lab,Near Rail ‘Nilayam,
Becundarabad. '

8. Sri T.6.0suri,DSTE/C,DRM Compourd,
80 Railway,Secundarabad.

. Bri P.Muneswararan,Works Manager,
5, T Workshop ,Me t tuguda ,Hyderabad.

10.M.Shankar,85TE (Tele) ,7th Floor,Rail Nilayam,
5.0.Rai luay ,Secundarabad. . . .Respondents

DETAILS OF THE APPLICATION:
1 .PARTICULARS OF THE IMPUGNED ORDER:— .

The applicant herein assials the seniority list pre=
pared and circulated by the respondents 1 & 2 along with covering
iettar dt.15-9-F2 as cimﬁlated by [PO covering letter db 2B8-9-72
(H—I.P.'ﬂ)) and for proper fixaktion of his seniority in the cadre

ot Jr.Scale of Group A service.

e Mda W
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2.JURISDICTION OF THE TRIBUNAL:-

This Bench of thigs Central Administrative Tribunal. .

alone h.:w.é got Jurisdiction under Section 14 of the Administrative
Tribunal Act. 1985 since the applicant is working under the re-
spondents at Secundarabad.
Z.LIMITATION: -

This application is not within the period c:rf limita—
tion prescribed under -Set:fsim.:éi of tﬁe Administrative Tribunal

Aot 1985, since the impugned list was circulated under letter dt.

“ER--92 OPO/S0 Rly.Separate petition is being filed.

4.FACTS OF THE CASE:—

ar The applicant submits. that he worked -az TCI  from.

1966 to 1980.He was appointed to Brogp "BY service in  the very

garly bateh of Limited Departmental Examinationin 1%.jhaxgh- he .

belong originally to the Telecom,he was posted to the Signalling . .

cadre as Asst Officer with independent charge at Bitragunta.Subs-

equently he was posted as ASTE,Microwave Maintainance at Vijaya-

wada to maintain the Microwave installation on Hubli,Buntakal. and
Vijayawada.Later he was posted as ASTE/Con. 1982.Throughout  his
garvice he rendered loyal and unblemished service and won the
appreciations of one and all.

b} His promotion to Senior Scale in 1984 also was
accompanied by c&:fer‘ment of independent charge in the Construc—
tion organisation as DSTE/Con.hen the spplicant thus Vt*endered

such & meritorious services in the light of the appreciations

from  all the quarters about the guality of his work,suddenly & -

seniority list was circulated along with the Board’'s notification
together with CPO/SC Lr.NosP.185/Gaz/SuT DE.2B-9-R2 (A1 at

P.7}uhere under he was pushed dosn and 14 of his  juniors have

been placed above him.No notice has been issued before- changing

- the seniority position and Po reasons have been given for such a

decision.




A

£y The applicant submits that the seniority list as
circulated is arbitrary,illegal and is not in accordance with the
Rules in force.The modus~operendi that was followed while con—
ducting the DPC and fixing the seniority was not made knhown to
the applicant at any time.The applicant submit that he was never
served with any adverse report sofar and he sarmed better reports
in  the hands of his Superiors.His work as well ag the appraisal
reports  of his performance are gualitatively superior shen com
paréd to  the other officers who have been  shown as
respondents.The other officers who are shosm in  the seniority
list have not been shown as respondents since some of  them re—
tired and scme of them have died,

d) The applicant submit that the seniority as reflected
is totally illegal all the unafficial-respondents t;xere juniors to
him at every stage.The applicant waited all along under 8 bona—
fide impression that the said seniorify list is the subject
matter of the lis hefore ‘var'i.::ms Tribunals and he was informed .
that the same was also r:he of the issue.After noticing the Jucig—
ment of the CAT,Principal Bench in 0A 274/935, he noticed that the.
zaid point has not been raised in those cases and he made a
rep.dt.20-4-93  followed by a remzinder dt.6-9-95 to the 1st
respondent and they remain undisposed Now having seen the judge~
ment dt 4-8-95,he noticed that it is 2 case of seniority betueen
the direct recruits and departmental promotees 'and alsg the
guestion of guota and excess filling up of the vacanices and
consequential action.This question has not been rajsed,

e} The applicant submits that the comnittee vhich was
regponsible for arranging the seniority and drawing the ﬁanel had
not  applied ‘their judicious mind to the- peramal  records in
praper  perspective.ihen therapplicant is more meritorious  and
earned higher ratings in the hands of the responsible officers it

is ot known as to how he had been pushed to dowwards.He sug-




J',.kf

pects that some unfair treatment had been extended fo him and
axtreneous consideration prevailed in  the minds of the authori-

ties canaefned or the concerned recnrdsltugether the personsal

file of the applicant had not been placed before them.In the

shsence of any adverse remarks and pendency of any disciplinary
action the gpplicant is entitled.ta get the same position as was
prevailing ‘be%ore publishing the present seniority 1iét in  the
light of the meritoreous record of service.In the cadre of BSTE
his name appeared immedietly after Murthy AS.N.Now in the im-

pugned list 14 persons names have been inserted in between these

two names uwhile drawing the panel for the Group A. Hence this

appli;atimn seekiné interfearance of this honourable Tribunal,
5.LEGAL SUBMISSIONS IN SUPPORT THE PLEADINGS:—

i} The action of the respondents 1 and 2 in altering
the seniority of the spplicant to the disadvantage éf the appli—
rant is arbitrary,illegal and violative of Art.14 and 21 of the
Constitution of India.The drawal of panel by not considering the
relative merits of the candidates in proper perspective basing on
axtreneous.reasnnﬁ is vitiated.

ii} The'reﬁpandenta 1 énd 2 have committed ma#erial
illegality in not considering the applicant’s case in the light
of his meritorious record. Further the DPC should not have. simply
acted on the Pepbrtﬁ written by variouws individuals concerning
VAP LS indiﬁidualﬁ.They will naver supply any basis uni formly
about the relative merit.

&6.DETAILS OF THE REMEDIES EXHAUSTEDg~

The applicant esubmits €hat he made representation

ob . 20-4-95 (A4 P i) follosed by a remainder dbt.&7-93A.5.P.14)
but the same remzin undisposed.Thus he is left with no other
glternative except to approach this Tribunzl.He has no other

remedy under any other law.

Q)




~wwfficial respondents  and consequently basd the same for all

7.MATTERS NOT PREVIGUSLY FILED OR PENDING WITH &NY OTHER COURT:=-
The applicant further submits that he has not previous—
ly filed any W.0A or suit regarding the same relief or 'aubgtan—

tially the same relief that is sought for in this DA.

8.MAIN RELIEF:~

It is therefore just and necessary that this honourable
Tribunal may be pleased to declare the seniority position as
reﬂect_ed in the Board's notification m:msmvanxsa,m.ﬁ%vz
circulated under CPO/SC's  Lr.NotP.185/Gaz/SuT  Dt.289-09-97 as
aﬂnitrary,illégal and consequently by quashing the same to the.
extent of the applicant and the unofficial respondents, direct
the respondents 1 and 2 to fix the seniority of the applicant

imedi\etly below the name of Sri A.S.NWMurthy and  above  the

conseguential  and attendent benefitg including promotion to  the
next higher aranks -e'tc.,.,md pasia auz:hr other relief or reliefs as
i:hit.a honourable Tribunal may deem fit just and necessary in the
circumstances of the case.
9. INTERIM ﬁELIEfe-
Pending disposal of the main 0A it is also just and
necessary that this honourable Tribunal may be pleased to fix an
early date for final hearing and pass such other relief or re-
liefs as this honourable Tribunal may deem fit just and proper in
the circumstances of the case.
10.Not applicQ:le.
11.PARTICULARS OF THE POSTAL ORDER:-

07 943526 _
M- 4 ._i;(:g £113)3  DATE;- 1205, 20]5 - [5} h‘ll
INT 3~ 73t § 93 31) F\W“ECF'TP‘EPETCFF’ICEt— \A.1vw .
A

"

w0. Mool
Vakalat,Material Papers,Postal order,lovers,pad etc.,

-

12.LIST OF ENCLOSLRES;—
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‘ “Namo Dalo o! Data of Daty ol Date tor Pay | ~—fRemark, T
birth Appomnt- Appoint ncromon!  (Rupvat}
mond mont- onimo
o Servico  to Grado Scale .
" Senior Signal Telecommuniaatlon Engineer/Divislons! Signal & Telecommunication Enginesr ({35) (Concid.) I
il Mukhopadhyay, Sudip 030562 010787  01-0791  01-07-87 3,100 WhkgonE Riy
BT Viswoswarayva, Manga S. (Smt)  05.06.64  09.03.87 09-03-91 00.03-87 3100  Whg onlC Rly -
iy S \ Cd
"i ' Lo Venkatramana, P. 26-02-63  01.07-87 28-08-91 010787 3100 Py
NoiooT o Muthy ASN (R) 21-01-46  14-04-65  23.07.91  23.07-87 3875 oy
iRt I . i
A - Raghava Roy, T V. (P) 15-04-40 - 31-12-62  14-0292  23-07-87 3,000
]'; 1 Nagaraj, V. (06) (P) 12.08-3%  20-08-67  23.07-81  23-07-87 4,125 Wkg. in[RISET
_ ;f ; Babji Rao, G. (P} 29.07.36  18-07-59  23-07-81  23-07-87 - 4,000
C 4’ ! Ramachandra, Vittat (P) 16-11.27  09-08-58  23-07-61  23.07.87 4,000
RN : ‘
‘ ! . i Panduranga Rao, (P) . 02-02-38  28-11.58 230791  23-07-87 3875
R Krishnan, V P.N. (P) 22.06-37  30-11-58  23-07-9%  23-07-87 3,750 ey
1 Janardnhn Rao, Ch. (P) 26-06-38  28-09-5%  23-.07-91  23.07-87. 3,750 R
A " Saivara, K. (P) 21-06-39  16-09-61  2307-91  23.07.87 ... Whkg.anRE
el . . -
;1 ; Sastry, MN. (P) 03-08-43  01.0265 ° 19-11.91  23.07-87 3,500
A j PardhasarachiiP'B. (P} 04-11.45 190762  22-11-91  23-07-87 3,750
A ' :
’: Lakshma Reddy, R (P) 08-02-44  13-04-64  23-07-91  23-07-87 4125
by i TAuneswara Rao, P. (02) (P} (6:06-42  07-05-64 230701  23-07-87 3,500 Wkg. i RE
G R ' :
N Katoch, Yogandra (06) 31-0863 200588  05-06-92  20-05-88 3,000
vy }'il; Ajit Kiimar, V. (06) 31-07-63 15.03.88  05-04-82  15-03-88 3,000 Wkg. oh S. Rly.
\ t I ‘ -
\ ; t? Assistant Signal & Telecommunication Enginear (J5) (4}
| i - ‘ . :
“-;{3 © Vijoy-Kumar. L. (06) 31-01-53  22-07-83 22-07-83  22-07-82 2,800
:;‘,;l‘»g‘ Sambamurthy, K. {06) {P) 16-05-41 290470 26-09-84  26.09-84 4,000
3. Osuru, TG (P) . 10-02-52  28-07-73  23-07-87 23-07-87 . 2,500
Jn . . ' ‘
Eiif Gaur, Anil Kumar (06) 020762 11-07.88  11.07-88  11-07-88, 2,500
ij;ﬂs% ,  Sanal KimarP.K. '30-05-64  11-07-88  11.07-88  11-07-88 ... Ondeg
o . o . .
/ B ‘Rajashekhar, P.V. 16-05-66  06-03.89 . 06-03.89  06-03-89 2.425
30y - Selvadural, 5. (06) 20-08-63  07-0389 070389  07-03-89 2,350 Whg. dn 5. Rly.
{és f!g Gopi Singh, B. : 18-06-65 060389  06-03-89  06-03-89 2425 Lienon S. Rly.
Pty S ‘ .
‘ 3 Chandrasekhara Sastry, R. (06} -~ 25-05-64  22.01-90  22.01-90  22.01-90 2,350
ik Babu, R.V.B. (08) 25-04-65  22-01-90  22:01-90  20-01-80 2,350
Probationers
~ Amar Singh 01-0169  07-01-61  07-01.91  07-01-91 2,275
. Agarwal, BK. 1502-66  07-01-81 070181 07-01-91 2275
.Rao, J, Shyam 22.05.67  06-03-92  06-03.92 060302 2,275
Mathur, Piyush ' 16-05-65  02-12-91 021291 02-12-91 2,275
Asalstant Signal & Telecommunicailon Engineer (Gr. B) {15)+(15) T
Narayanasv;ramy, T. (14} (02) 110741 01-07-66  08-11-79 4,500 Lookifg after in S5
Shankar, M. . 2707-47  20-09-71 26-08-81 4,375 -Dp-
Krishna Rao, V.V. 01-07-36  24-12-64 03-09-81 3,750 - -Do-
Srihivasulu, G 01-07-44  03-01-66 27-05-82 3,100 -Dio-
. Subramanian, C. 15-06-42  18-04-68 02-04-86 } 3,300
Raju, S’ 24-09-40  24-04-867 12-05-86 b 3,500
Harinath Babu, K. 05-01-38 090460  10-11-86 .. 2,825
Sivagananam, V. 20-04-36  19-09-61  22-06-87 . 3,500
'y
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Lo DC. ™ 0204—32 07-07-51 10-12-86 1307-78
sxanathan, AV (P) 30.08.34 171256  10-12:86  1307-78
mesh, V. (081, (P) 06.05.43 170365  10-1286  13:07-78
Sindtal P)- 21-10-31  1311:56 2402:79
Ifﬂ‘ee“m AP 14-01-39 09-02-59 10-08-88 24-02-79 -
Lyqaraman, R. (03) ‘_ 02.06-54  14-01-80  10-08-88  14-01-80
.-mdoha G.D (06} . 13-11-54 27-09-80 25-01-89 2709-80

i Aac, V. (02)(P) 1&11-31 29.10-56  2501-8%  01-0880

." Sentor 5Ignu1 a. Te!ecommucallon Englnear/Divisional Signal & Tel
caPrasad, A V. (08) & 02-12-56- 20-02:81 300585  20-02-81

an MA (P) 2 1507.35  20-05-58 26-12-81

1 i
.yahbood Ali, M.S. (14} 25-05-57 05-03-82 05-03-66 05-03-82
;ca;rbi Rady, B. (0€) 17-06-58 08-03-82 21.03-86 06-03-82
umhy B.N.A (0B) 26:02-57  13-05-82 240386 130582
: i,.md Kumar, £.5. (06) 230556  2504-83 210887 250483

“thanna, P.N.  10-10-85  30-11-83 30-11-87  30-11-83
" panduranga Rao, A (P) 02-10-36 30-05-58 31-10-83
Smanarayana BA (P), (O5) - 06-11-32 14-08-58 31-10-83
ISash airi Rao, A. {08) 070853 - 03-04-84 030488  03-04.84

31-12-58 010885 01-08-89 01-08-85
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. \ﬁ,aya Kumar, L {06)
h‘«:em M.A. (14)

P Manga (Km. )
\'em.ataramana P.

NnKumar V. (06)
Gaur, Al Km. (06)

¥
t Kaioch, Yogendra (06)
3 Saral Kumar P K. .

$

j C”!a! Raj kumar
[ p‘f“EShekhar PV

C
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an, V.A'S. (024

'-\‘C*..

4
P

SR et 5 Tamm g

’t*‘“g

f

’"-f'

u“"iifc‘i‘;fana B,
ASN.

2 Ready, R
'd.| V (05)

'm
b iy e

}w
AL
E

Daiu of Date of Date of

bith  Appoint-  Appaint:
ment ment

w Sorvice  to Grada

Date for
increment
on tme
Scale

Pay
{Rupees)

ana Swarmi, T. (14\ (02]

El”"ﬂ‘f\!ram B.(02) 4 ™

(A

Deputy Chlal, Slgnal & Telecommunicatlon Engineet/Senlor Divialona! Slgnal &,

- Telscommunlcation Englneer (JAG) {Concld.)

4,450
4.325

4325
4,075
3,700

3,400

ecommun!callon Englneer (SS) (10) + (12)

3,300
4,000

3,300
3,200

3,200
3,100

3,100
4,125
3,700

3,100
3,000

Asslstant Slgnal and Totscommunication Englneer (JS) (4)

31.01-53 220783 220783
22.08-58  07-11-85  07-11-85
050664 090387 090387
250263 0107-87 010787
‘ Probhatloners
‘31.07.63  1503-88 150388
020762  1107-88 110788
310863 200588  20-05-88
300584  1107-88 - 11-07-88
100865 150388  15-03-88
160585 060389  06-03-89
50.08-63 070389  07-03-89

(01034 040658 030276
11.07-31  01-0766  08-11-79
160541 200470  09-10-79
010841 100762  15-10-79
180138 269166 30-11-79
26-04.37 " 1202-59 26-03-80
13.06-25 27-10-56 29.11-79
041035  27-10-56  02-06-80
160544  14-0165  28-08-80
16.04.42 100762  30-06-80
-, 21-01-46 14-04-65 03-10-80
000244 130464 050181
12.08.39  20-0867  26-01-8%
16.02.92 040658  28-07.81

220783
07-11-85

09-03-87
010787

15-03-88
11-07-88

20-05-88

11-07-88

155288
06-03-89
070389

2,500
2,350
2350

2,275
2,275

2,275
2,275

2,275
2,200
2,200

"7 Assistant Slgnnl and Telocommunicatlon Englneer (Gr B} {12) « (1) T

4,250
4,000

3,400
4,125

3.875
3.875

3,875
3875

3,750

3.400
1,625

Wkg. on SE Rly.

Wxg. in IRISET
Wkg. as Member Secretary,

RR&/SC

Wkg. in RE/BZA

Looking aher in JAG

Looking aher in JAG.
Wkg. on E. Rly. ’
tooking aher in JAG

Looking after in SS.

Loaking aher in 55,
-Do-
-Do-

-Do-
Da-

-Do-
Do-

Wkg. in IRISET.
Locking aher in SS.

-Do-
-Do-

-Do- Whg. in FRISET
Locking attarin S 5

i
) e
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-y - Secunderabad,
. Dt:20-4-1995.

From .
R.Lakshma Reddy,
'D.S.T.E.(Microwave/CN),
- S.C.Railway, j
- Secunderabad - 500 371.

. To .. : -
- The Secretary (Gazetted Cadre),
. Railway Board, - A
' Rait Bhavan, - , ,
| New Delhi. . ~
( Through Proper Channel )

F

- Sub:-Appointment of Group ‘B’ Officers of S & T Department of

o S.C. Railway to JS of IRSSE - Review of placement of

J T seniority in respect of Sri. R. Lakshma Reddy, DSTE,
figuring at SI.N0.88 in the list - Reg.

Ref:- Board's Notification No.E(GP)92/1/55, Dt.15-9-92 circulated
under CPO/SC’S Lr.No.P.185/Gaz/S&T, Dt.28-9-1992.

L1

Aoa'rd's kind reference,is/invited to the Notification cited above wherein|the |

-

7 -7 seniority list of officers inducted into Group ‘A’ IRSSE had been furnished. In this
connection, | wish-to” submit the following for the Board's kind consideration. | -

2. Having worked as TCI from 1966 to 1980, | was appointed to the Group ‘B’
Service in the very early batch of Limited Departmental Examination, through afvery
stiff competition. Even though | belong originally to the Telecom. Cadre, | was pgsted
-l to Vt'h'e Signalling Cadre as Asst. Officer with independent charge at Bitragunta. | This
confidence reposed by my superiors in my abilities was fully vindicated as | completed
my work to the total satisfaction of all. Subsequently, | was posted as ASTE, Microwave
Maintenance-at Vijayawada to maintain the Microwave installation on Hubli, Guptakal
and Vijayawada. !t is not out of place to mention that |-am the very first Gropp B’
Officer on South Central S & T Department who was incharge of the sophistjcated
M.W.network. In execution of this highly technical job, 1 had acquitted myself
meritoriously through the years in this work, which requires a high level of teghnical
knowledge and initiative to debug mistakes, with a view to find real-time solutipns to
problems. Later, when | was posted as ASTE/Con. in 1982, [ carried out very imporntant
jobs like Panel Interlocking and MAUQ Signalling works etc. My performance had won
accolades from my superiors several times.
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3. My promotioh to Senior Scale in- 1984, also was accompanied by confermgnt
of independent charge in the Construction Organisation as DSTE/Con.

4. Thus, against the back-drop of unblemished service records and all-roy nd
approdlation, | huve eained from my superiors during tny career, it had come ikp a
bolt from the blue to see a huge batch of 13 of my juniors find a place above me
in the: Panel communicated in the Board's Notification cited above. As my serVice
reoor’ds ‘and my past performance do not warrant such a wholesale degradation of
my relative seniority. | am at a loss 1o understand that how a great number ofmy
juniors,-many of whom had worked under me, had ascended above me.

5. Further, ! understand that if any decision which affects the seniority of a pergon,
based on.the annual-reports had to be taken by the administration, instructions [are
that during the course of the years under consideration, he had to be counselled Bnd
informed about the assumed lack of performance-criteria-fulfilment, so that an
opgortuh'ity is extended to him to remove any misgiving in the mind of the authority

’___/a’r'ld improve himself to, if need-be. In this connection, | humbly submit that during

.
A
o

o
=z

the course of my long years of service, there are no occassions where my performgnce
had been adversely.ecommented upon, not even obliquely, by the administration. On
the other hand, | had hitherto won only accolades. -

- 6, Though the notification had been issued nearly 21/, years ago, so far I havg not
represented, thinking that the time doses not warrant it and possibly, the error may be
corrected suo-motu. Since there is a real danger of my juniors now getting prompted
above me, | feel that atleast now corrective steps should be taken to assign mg my
due seniority, warranted by my competent service and unblemished record. Othenwise,
my interest would be permanently harmed.

7. Hence | request the Board to review the seniority list conveyed in the letter tited
above and assign me the correct seniority placement above my juniors.

Yours sincerely,

oty —

(R.L.REDDY)

Advance copy submitted tor |
" ' Tne Secretary (Gazetted Cadre), Railway Board, Rail Bhavan
New Delhi to save administrative delay.

Vo
ﬁw\@x
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nbad,
._ 1995,
~as )
s
From

R.Lakshma Reddy
D.S.T.E (Microwave/CN)
S.C.Railway -
Secunderabad - 500 371

To

The Secretary (Gazetted Cadre)

Railway Board

Rail Bhavan

New Deihi

{ Through Pfoper Channel )
Sir,
,  Sub:- Appointment of Group 'B' Officers of S& T Department of S5.C.Railway [to JS of

\ _ IRSSE - Review of placement of seniority in respect of Sri.R Lakshma Reddy,

A ~ DSTE, figuring at S1.No.88 in the list - Reg.

‘Ref:- 1. Board's Notification No.E(GP)92/1/65, Dt.15-09-92 circulated under PO/
- .SC's Lr.No.P.185/GAZ/S&T,D1.28-09-92.

LA A

2. My appeal dated 20-04-95.

‘Board’s kind reference is invited to my representation dated 20-04-95 cited abovg wherein
I have requested the Board to kindly reconsider the seniority fist circulated under Board's Nptification
cited in reference (1), . wherein officers lower to me in rank and experience have been shown in
positions above me in the seniority list. thad requested the Board to kindly reconsider the seniority
list in the light of the reasons given in my representation.

2. Though nearly 5 months have elapsed from the date of my representation and nd remedial
jteps have been taken to refix my seniority nor any reply has been given reggrding my
fepresentation, | fear. that with the passage of time, irreparable damage would be done to my
relative seniority with my juniors ascending above in vacancies, causing great mental gistress to
me, besides ignoring the contributions made by me during the course of my service, which have
been acknowledged by several of my seniors as brought out in my representations. '
3. Hence, | once again request the Board to expeditiously review the seniority list cpnveyed in
" the letter cited above assigning me the proper seniority placement above my juniors. |n case the
seniority list has been decided, ! request you to kindly forward a copy of the total seniprity list, 10
enable me to assess my relative sen]iority position. '

Yours sincerely

' w.vuubh'
/’ ( R.L. Reddy’)

.
(cownel —Q Propivesnt)

Y.

=
Ry
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CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD
: MA NO.857 OF 1995

N
OASR NO.2927 OF 1995

8E+WEEN
‘R Laxma Reddy
AND
Union of India rep by its

Secretary, Railway Board, :
. . New Delhi and others _ .

AT

<>

A

BENCH : HYDERABAD

..+ Applicant

Respondents.

L)

REPLY AFFIDAYIT FILED ON BEHALF OF Bﬁ§£9ﬂﬂ£ﬂl_ 1 ANO 2
I, P. S. Murthy, S/o Shankaram aged SB]years. R/o Tannaka

do

hereby solemnly affirm and sincerely state as follows

1. I

office of the Chief Personnel Officer' as such 1

acquainted w1th the facts of the case. I am filing

am wbrking as Dy.Chief Personnel Offjcer/Gathted in

this

the
am well

reply

affidavit oh behalf of Respondents 1 and 2 and I am authdrised to.

file the same .

1995 (Condonation of delay) and also OA.

7. At the outset, it is submitted that the OA s

llmitation and latches and also it is premature on the
grounds

5) The applicant has filed the MA No.857 of 1995 for
tion of dela? of 2 years and 1 month stating the reason

delay was caused due to the filﬁng of "0A No 574 of

" Principal Bench at New Delhi.

applicant and the QA filed by the other app11cants for

§$y<§§§ dressal of their. gr1evances shall not be the ground for
R
A

TT§ _\masm
g m A, o SRR .

. o1 Pecsonnel Ofheer,
% © Rliy. Sezunderabad

O\

w5
gy

I am filing this reply affidavit in MA N¢.857

The said OA was not f1led by

of

bared by

following

}

condoha-

rhat the

in
the

1993,

the re-

condona-

J’mﬁhf

T e
A7,
S.C

Onne| Ogncer
Rly,Secunderabad(




e 2.
tioﬁ of delay. Moreover,'the'applicant is averring that he [came
to knéw of the coptents of the OA No.574/93 only after 'Judgemeqt
i's ﬁronouhced by the Principal Bench CAT, New Delhi. If a pimi-

lar case like the present case is pending before any Tribupnal,

then the applicant can c1te 1t as a reason for filing the OA at a

later date. The instant case is not relevant to the case| dis- -

posed off by Principal Bench in OA‘N0.514/93. So the r%asons
<tated by the applicant for condonation of delay-is not untenable
and it has to be rejected. Moreover the settled seniority pannot

‘be disturbed after a lapse of years-and the Hon'ble Supreme Court

v also held the same in several cases.

B) The representation dated 20.4.1995 followed by reminder
dated 6.9.95 submitted by the applicant was carefully ekamined

and disposed by giving him a reply vide this office letter

No.P/GAZ/185/S&T/vol.11 dated 26.6.895 (copy enclosed){&MAUwﬂ”“R#L’

3.  In reply to para 4(b) of 0A, it is submitted that Spri R L
Reddy, the applicant, herein was promoted to Group-B o%dre as
ASTE w e.f 5.1.1981. He was subsequently promotedr td Senior
Scale on adhoc basis as off1ciat1ng DSTE/C/BIA w.e.f 24.12;1994.
The Railwqy Board vide its notification No.E(GOP)92/1/%5 dated

15.9.92 appointed éubstaniiatively 127 Group-8 officers fin Group-

A service in JS of IRSSE w.e.f 23.7.1992, in which the |name of

) Grado

QEPONENT
g n 1A framm ‘ | v e !mi ?V*mfﬂ (zrer)
Wi CeiNoegd (J]ﬁCer‘ ‘ Dy §é§1:f1;1 {?a Ilq%vtrarq

sonnel Oificer (Gag)

8. ¢ Rly. Secunde
y. Jecunderabad S.C. Riy, Secunderabaa




the applicant was at Sl. No.88.

The lowest rank of Group-A service of IRSSE is Junior ScéL

grade Rs.2200-4000 and appointment to this cadre is made fr{

following sources

1. By Direct Recruitment-thrqugh open competitive ex{

tion conducted by the UPSC.

e in

b the

hmina-

2. By promotion of Group-8 officers of ST Dept. of fndian

Rajlways.

-

The promotion from Group-B to Senijor Scale is done through

Selection conducted by the Departmental Promotion Committee

(DPC)

_convened by the UPSC. A Member of the UPSC is the Chairman of

the DPC. Generally, three reﬁresentatives'of the Ministry of.

.Railways form part of the DPC as membérs{ " A meeting of the OPC

was convened by the UPSC on 6th to g8th and 13th to 15th

1992'td consider seléction'of'Group-B officers of S&T Depz

‘

July,

rtment

into Group A/Junior -Scale of IRSSE against promotion guota of f53

vacano1es perta1n1ng ‘to the recruitment years 1989 to 19

break-up of which is given below :.LSl

91, a

176

RECRUITMENT YEAR - " PROMOTION QUOTA
1989 | 23

. + 2 carry.forward vapancies
1990 o 104 (including additibna

posts decided by the Govt

in consultation wift

- . UPSC to remove st

h the
nation

amongst Group-B © ficers)
1991 ' 24 S
TOTAL 153
. out of 146 officers who were recommended a notifica jon in
_ ‘respect of 127 officers 1ncluding the name of ‘the applica t in
- ['&‘T ) . - / = —
OB, m . DE ONENT
y3, fd TR - ‘ - W uey eiE plaery (ow)
r  sounel Officet. : ca1nW(azf?%tmw
i, Rly. Secunderabad Oy. wwf Persorlnel Officer (Gaa)

4. . Rly, Sgeunderabad,



&

ve B
the present O0OA was issued on 15.9.1992 in the fjrst 1n%tance.
Shri R L Reddy, the applicant, in the p}eseﬁt GA figured [in the
zone of consideration against the vacancies of S.C.Railﬁay for
the examination years 1989, 1990-91 and 1991-92. The vdcancies
of .S.C.Réilway for the above mentioned three examination yeafs*
were as\ﬁndér "

Examination Year . Vacancies of S$.C.Railway

1989 | _ o t General
1990 ' . 12 General, 2 SC & t ST
1991 ST . 2 -General

Against lone vacancy of 1989, Shri ASN Murthy, who was
éenior to Shri R'L Reddy, was quanelled; Against .the éLcancies
of 1990-91, the applicant was superseded by 14 of his [juniors
ﬁamely §/Shri- T V Raghava Rao, V Nagar;j, M Shankar (SC), T A
Francis, G Babji Rao (SC), Ch Ramachandra Vittal, Ch Pandi Ranga
Raq,' VPN Krishnén} Ch Janardan Rao (SC), K Selva Raj (SC) M N
Sastry, P B Pafdhasaradhy and‘% G Osuru, due to compafratively
lower gradation assigned to him by the DPC. Shri P Munesbara Raoi

(ST) was selected against a ST vacancy.

o

4. It is further submitted that the said DPC also copsidered
the -épplicant against the vacancies of 1991-92 and recommended
him for ‘promotion. Thé other officer namely Shri C Mari Susai,
who was empanelled against the vacancies of this year algng with
the applicant was even,senior'to the applicant in Group-8 senior-
ity»— In this connection, 1tlis mentioned that in the dgases of

selection which are based on merit, supersession is not an uncom

R

-1 e pf%d'
AT tS;;,glg, . DB PONEN‘I?
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s M"? Ly . v ey u:r_ﬁef a;f;d'ﬂﬂﬂ (zrer)
o O, | oy T J1 rancrm,
’ U o - L2l Perspanel Officer (Gag
. Rly. Sewunderahaé - - 8. C. Rly, $ecunderabad,
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mon feature. The Railway Board's notification dated. 15.9£ 1992
cited above was challenged by shri Anil Kumar Sanghi and dthers
in OA No. 574 of 1993 before Hon'ble CAT Principal Bench, New

belhi. The following reliefs were nrayed for in the sawd oA :

i) The impugned order dated 15.9.1992 (Annexure A-1) be

quashed and set . aside to the extent the numbpr of
departmental candidates promoted exceeds the aquota of
40% vacancies for the year 1892.
Ai) Any other relief deemed fit and proper by the Hon'ble
Tribunal in the interest of justicé.
The Hon'ble Tribunal, Principal Bench/New Delhi by fheir
_order dated 4.8.1995 in 0A No.574/93 directed the'respondents as
follows DCD@E:,}
" i) It is not competent for the Ra11ways to appointjas many
persons as by promotion as they like, in disregard of the| provi-

sions of the Rule 4 which stipulates the quota for promotfion and

direct recruitment. Repeated violent departure from the auota
rule will lead to collapse of the quéta rule (direct |recruits
case-supra) and therefore of the linked senjority rulé (BS
Gupta's case-sup?a). . - - .

limited

——

ij) The principie of weightage in seniority will b

to promotees appointed against gheir quota.
1i11) As £he rules stand at present, the maximum duota for
promotees 1is only 40%. "It cannot be raised further by relaxa-

~tion, as Government has no such power.

'ATYESTOR . ' DEPGNENT
‘lﬂ‘ﬁ[&i 3[§$lﬁ
1
, 1l fe TR : fm_ % e (o)
rotihiel O'hc«:l_‘. . i gug (a4, [G%PITJPQ

Oy. Chiaf Per:onnel Oliizer

“ o, f.l"l"ﬂ\ N . G
v, v ' ‘ . 8. C. Rly, Sacunderaba&( )
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iv) Vacancies not filled in a year whether in the direct

recruitment guota or promotee guota can be carried over, byt all

such vacancies have to be filled in the subseaquent years by both
methods on. the basis of quota mentioned in Rule &;
v) out of the 127 appointments made by the Annexdre .A-I
dated 15.9.3992; ﬁromotién should be deemed to have been ade to
the extent of-40% of the vacancies in 1992 which have been com-
puted tentatively at 89 (para 34 supra) subject to depattmental
verificat1on. They alone are entitled to wejghtage and spniority
on the seniority princ1ples (v11) and (ix).
vi) The remaining 38 persons subject to departmentgl veri-
ficatioﬁ have been promoted in excess of the promotion q?ota and
they are not entitled to we1ghtage in seniority on the pasis of
the Annexure A- I order. Their promotions shall be trjpated as -

adhoc only. They can be treated as regularly promoted against

- the gquota for promotees in 1993 and ‘thereafter. In t at case,

such promotees can be given weightage from the dates their promo-

tions aré'regularised;
. vii) The Annexure A-I order shall stand modifidd to the

extent indicated above.

5. It §s submitted that in implementation of the Judpement and
. orders dated 4.8.19895 of the Hon'ble Tribunal in OA [ No.574- of
1993 notification No. E(GP)Q?/I/SS dated 21.9.1995, 10.{11.1995 énd

8.2. 1996 (copies are filed as Annexure R- II:} Ifi&iv have been
——r . -

issued in supersession of the notificat1on dated 15.9 l§92 cited

A

above;and all other subseguent notifications. While jthe notifi-

AT Es,;gﬁ’ | oe W
L X o
¢ 1 3, fwER wfm %ﬁ‘ﬁs:?ﬁrf:ug;u
‘ Cesonnel Otheer, - gqfgn wpg AT, 1583
HEALE o-i-nu‘ .!': ) g Cmaf:ehoﬂ'lclo Licer (G
M. Sornrerubad : v . C. Hlv, Secunderabad,
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cation dated 21.9.1995 and 8.72. 1996 are in respect of substaptia-

tive appo1ntment of 84 Group g officers of the S&T De

partment

into Group~A Junior Scale of.IRSSE,w.e.f 23.7.1992 againsi the

promotion quota’ vacancies in '1992, the notification
10.11.19985 is in respect of substantive appointment of 53

officers of the S&T Department into Group-A/Jr. Scale ©

dated
roup-8

f| IRSSE

w.o.f 21, 6 1993 agawnst the promotion quota vacancies in{ 1993.

The date 21.6. 1993 is the date on which the 1ndent for

direct

recruitment ‘was placed on_the UPSC pertaining to the Exam Year

i993. The name of the applicant figures at S1 No.37
notaficat1on dated 10.11.1995. Regular%sation of the

officers who were recommended by the DPC convened by UPSC

under process.

6. - In reply to para 4(Cc) of OA, it‘ js submitted

submitted in the foregoing para, the applicant has been @A

‘ to Jr. Scale of IRSSE. as per the merit order assigned Yo

FRESTOR il ) . : DEPONENT

strictly in accordance with the extant rules.

the OPC. Therefore, ‘the sen1or1ty order assigned t

7. In reply to para 4(D) of 0A, it is submitted that [the appli-

cant at no'stage was informed that the case ‘before| P

Bench, New pDelhi was for directions to decide the senipri
Direct Recruits and Promotees, as ment1oned in his a#blication.
The circumstances under wh1ch the applicant was bf—passed for’
1nduct1on in Group-A services was already exp1a1ned 1* the above

para and therefore the content’ion of the app11cant that the

e n A fEFEER L ‘ v

o il

T a..rconncl Qfficer, afe feq Tx*aq;fﬁ? (

4, € Rly. Seeuncerabad - 7 Dy. Catail nram«. FHIT1a
‘ S. C. P Ocer (

P %’\M“L\

Riv, _Su.underabad.

in the
balance

js also

that as
ppointed
him by

him is

rincipal

ty among
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seniority reflected in the orders is totally illegal is

It is further submitted that the respondents have acted

in accordance with the directions given by the Principal

with reference to the 1nduction of Group- B

New Delhi

into Group-A for which the not1f1catuon9 mentioned abo

issued by the adm1nistrat1on.

Y

reply to para 4(E) of OA, it is submitted that

extant orders, the DPC after tﬁoroughly going _into

based on the berformance and other relevant matqrial rec

the Group-B officers for substantiative appointment to Jr.

of IRSSE. In as much.as the DPC has acted judipiodsly
present issue, the contention of the applicant that the g
had‘nqt applied their mind judiciously to the personal re
proper perspective As

is not in order. explained abd

applicant was considered for the yacahcies of 1991 and
passed by 14 of his juniors as the Committee did not f
suitable for. absorption in JS of IRSSE based on his
as reflected in the records.

9. In reply to para 5 (i) & (i1} of legalvgrounds.it is
ted that when the respondents have acted as per'rules an

the directions of the Hon'ble Tr1buna1 in the question of

1ty, the question of arb1trar1ness, 111ega11ty does not arise as
alleged by the applicant. The allegations made in the legal
grounds .are denied aé baseless. Rk

(Hl%&ﬁﬂan%mﬂ 053§Q§%5ﬁ/"’
b ;aoﬁiﬁz mﬂ W3 wer w3 i (o)
s € Rly. Smaunderabad LCEE SRS ENEL TR

Oy. Chus! Perso

denied.

strictly
Bench,
bfficers

v  were

as | per

each case

pmmended
Scale
dn  the
ommi ttee
cords in
ve, the

by-
ind him

was

perfiormance,

submit-~
as per

senior-

1’1"1 QOfficer (Gaz,

8. C. Rlv, be-c,underabad
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"In view of the above submissions there are no merits j

OA;. The Hon'ble Tribunal may be pleased )to dismiss the O0.A.°

S . ' e ﬂ%&oéﬁé gimnﬁ(tﬁﬂ
gfgn aer {aa, faszuag,
Solemnly sworned and signed . Dy. Chef Pergonnel Officer (Gag)
his name on this' day of , : §.C ,RIV- Secunderabad,
June 1996 before me. -

BEFORE ME

L5t Rae
" Yersotinel Offcer, o
~C Rly Smndcrab{{
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" gub: Appointment of Group-B3-0fficera |
- of 88T Depaytment of S.0.Ratlway

 to Jonlor. Scale of IRSTM « Came
 of Shri R Iskehma Reddy, DITH.

o ' Refy | Tour rapméentaﬁun Aated 2044 95
. .7 followed by reminder dated £.2.95,

.-

Your z‘eptasantatibn: dated \m.ak %5 f£ollowod by "

- inTormod as follova.

- ¥hen the IPC has considered your case along
vith your jupioresgainat vacancles of Z.0+Rly
- for 1989, 199 and 1991 for abgorption into

- Junior Seale of IRYSE, you wers guperaeded by
- gour juniorp due to lowar gradation aassigned
. 40 you by the DPC, When your cace ax¥s wag
< - peeln considered ly the DPC sagvinat the gubge-.
guent proactional quots vacsneles, you wers
recomnended for induction into Junior Jeale of
. TRSS%.. Accordingly, you were appofnted :

pubstantatively to J9 of TDESE w.e.f 21,6495

. as adviged in Rallway Board's notlification

~ Ne, E(@)}Q?/‘![—% dated 10.1%495. | o

. In view of the above, the seniority aesigned to
- 4g Oetrictly in aceordance with the extant rules and

thersfore, your request to review the senicrity liet)

and place ym above your juniors ig not tenables

o B L S0nge) Officer - .
w0 B Ry g, bag
o Ry, Secundarabm

B Headquarters w"’-’l

B

reminder. dated 6,9.95 hau been exsuined mnd you are |-

- fop Chief Porsonnel Qrfi-#er. '

. Toa
" - " . . - . .. R
+ . . ’ . ! . :
: . . .. ' . - . - o
' o ! . " - . - o
U a7t ‘ L
. o 3 . -

 Secundorabsd - 500 P71,

you
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No. E(GP

-Centra1 Adm1nﬁstrat1ve Tribunal, Pr1nc1pa1 Bench, New Delhi,
in -O.A.No.5T4/83 delivered on 4.8.1885 1in the case of Shri

)82/1/55

- In comp11

‘Anii Kumar Sanghi

pleased

to appoint. substantively tp 'the Junier Scale of
IRSSE, with effect from 23.07.1992, the following Group ‘B[
officers of the Signal and Te1ecommun1oat1ons Department ol
the Indian Railways in the Railway mentioned against eachjf

RO _
A,

GOVERNMENT OF INDIA
MINISTRY OF, RATLWAYS
(RATLwAY ‘BOARD}

WK XK
e
Aty
;fzfgi////’ New Delhi, the 21,5,95
i * . ‘ \ '
" NOTIFICATION

ance with the d1rect1ons of the . hon'ble

& Ors. vs UOL & Ors, the President 13

Name of officers (S/Shri) ~ Railway
R.G Deshmukh - ..Central
M.O. Ph111pose ' C -do-
H.L. Khosla ~do-
K.S. Harinaith - ' ~do-
$.7. Deharia (SC) B © —do-.
H.C. Jaitiy : ~ Eastern
K.P.S. Rawat . =do— -
P. Krishnan \SC) : . -do
~A.K. Jana . -do~
K.K. Singh ~do~ -
A.K. Bhattacharjee . ~do-
Mukhtiar Chand ' Nbrthérn
D.D. Prabhakar ~ ~do-
R.N. Tandon -do-
V.N. Khanna : -do~
& H i) o
6 Bofounel Officet, )

L%

C Rly,. Secunderabad, _




AT TAT—

16.
17.

20.
21,

22.

23.
24,
25.

32.
- 33.
- 34,
358,

38,
37.
38,
39.
40.
41.
42,
47,
¥
45,
46.

e mrmlmom R M R epTom omosdem . or

J.R. Sandhoo (S5C)

P.K. Mukher jee

M.M. Tandon

R.K. Aneja

P.FP. Goel '
#. Ramachandran

V.K. Saxensg

Bansh Bahadur (SC)

Sar joo Prasad (SC)» ' .
Piara -Singh (SC) (In lieu of §7T)

Shanker Pandey

J.S. Makkar
A.K. Ghosh

C.N. Sahai

J.C. .Goel .
Munshi: Lal (SC)

L. Sﬁqrma
M. Sémahtq ($C)

P

T v

'D. Mukhopadhyay
A

.C. Shyam (ST)
: ]

Ramékrispnan

Dhanra

Damodaran (SC?

Sam

.R. Parasuraman

Subbaraman

Ganeshan (SC)

Balakrishnan-

V. Srinivasan

. Ramanujam
Chandrasekharan {SC)

asivam

o @ — A WP D =W

3, fys R
towonnel Otficer,
& C Ry Secupderabad

~do-
._do..
“dD'
_do_
"‘dO"'

" ~do-
-do-
_do_
....do_
“do-

North-Eastern
—-do-—
~do- .
~-do-
_do_
_do_

Northeast Frontier
"’dO"‘
"'dD"
-do-

Southern
~do-
...do_.
~do=--
"'dO“'
_do_.
...do._.
"'dO"
_do._.
-do-
‘dQ




- B89.
70.
71.
72,
73.

63.
64 .
85
66 .
67.

68

75,
75,
7T,
78.
79.
80.
81.

N WP B D

WM T D< Xz

'zs

® Lr("‘ ’

® \ .' C\‘;
.{/_(

X \-

A.S. N Murthy L%'””//

T.V. Raghava Rao ~do

V. Nagaraj b ~-do-

M. Shankar (sc)/ v -do-

T.A. Frafcis ' __ o ngc ~do

G.Babji Rao (SC) Dﬁt***AMw“ﬁfdi'q‘.?—gp—

Ch. Ramachandra Vitta]'&éUKMF}GUVEH‘ﬁfdo;':

Ch.  Pandu Ranga Rao t -do-

P. Muneswara Rao (ST) » ~do-
S. Narayan Swamy Souﬁh—Eastern
K. Chakraborty —do—
N. Haldar (SC) —do-

K. Banner jee ~do— :
.N. Baner jee -do-
.C. Sen - —do-
K. Saha {SC) ~do=

T.8. Harchandani Western

P.P. Mohod (SC) ~do- B

Y.K. Jain ~-do- e

H.N. Rac ~do-

LML Murthy -do=-
.M. Pathak ‘ g -do-
.S. Kapoor ~do-
N. Chadha Western -
N. Joshi ~do-
K. Vaid -de-
K. Telagiri —-do-
Ramdaur (SC) ~do-

Mohan Lal Sharma ~do-

S.K. Saraswat —do~

R. Vaidyanathan -do-

J.S. Rao, -do~

B.G5. Sathe -do-

V.S, Manrai | -do-

C. Sohan tlal (sC) —-do-

I
l:-‘-f{zﬁ—’fé-: ary

South-Centrai

A, ﬁﬁm
o1 } srsonnel Officer.

L Secunderabad
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,Ministgz.of Railways Notificatlon Mo, LG22/

_in para 1 above is subjec

2 ‘The above orders are in supersession of the orders
4gaued vide Ministry of Railways votifications of even
qumber dated 15.9.1992; 6.11.,1992, 10.12.,1992- and 5.2.199

3. These orders-also supersede the induction of 2k
Group'B! officers hi & Cepartinent of the Railways who
had been substant{ycly_gpgglgﬁgd,io_th@;iuﬂlgﬁmﬁgél?/
Group'At of R3S with effect from 17.09.1995 vide

55 dated

2.3.19

4, The substantive app

1
ointment of the‘officers mentio%ed
9%

+ to the outcome of 0.A.No.508

filed by Shri G. spinivasulu, DSTE/S.C. Railway before
Central Administrative Tribunal, Hyderabad Bench.

. A A, ZAIDI
SECRET ARY, RAILWAY BOﬁRDMf

(For insertion in Pai

«. 1, Section 2 of the Gazette of Jndin) .-

TR S
s\ . _‘/"

o (V.P. Mehra) '
Deputy Director, st (Gaz.P)

O Railway Board

The Manager,,
Government of Tndia Press,
Faridabad.
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es,

'\ELN General Managers,
9L Units.

No.E(GP)92/1/85 \

No.E(GP)92/1/55

m Copy te: ‘
: . The Directors of Audit, A11 Indian Railways.

.
3

New Delhi, dt. 271.9.85.

Copy forwarded for information to the:

ATl Indian Railways and Production -
Gf\ LS i.}lwr““
e

)
'\l K\,"Q(’\h hi_’,/
(v.P. Mehra)
Dy. Direztor, cstt(Gaz.P)

New Delhi, dt. 21 ,9.95.

2. The Directors of Audit, (Production units).

3. The ADAI (Railways)
4, E(O)I (with S spares) E(0)IIL, and E(GR)I (with two

spares) Branches, Railway Board’s office.

5. ERB-I Branch. \Ehﬁn )

IS I
3 1 \ .
Nwher S8
(V.P. Mehral )
Dy. Director, Estt.(Gaz.P)

No.E(GP)92/1/55 | New Delhi, dt. 21 .9.95.

UPSC, New Delni, with reference
g1-AU.I dated 23.7.82.

N\ i PG"‘ Mi‘f L
LS

E; ' : (V.P Mehra)
‘ : Dy. Director, Estt.{(Gaz.P}

Copy to. the Secretary.
to Commission’s 1etter No.F.1/2(53}/

No.E(GP)g2/1/55 New Delhi, dt. 21 .9.95.

Copy to the Secretary G
Officers’' Federation (Sh. K. Hasan), Room

House, New Delhi.

eneral, Indian Railways Promctee
No.301, Baroda

v . r 'Jnr"‘-—g‘
R s e
N R

(v.P. Mehral
Dy. Director, Estt(Gaz.P)

Railway Board

e i
{.-,' “j . _ . ,.-;‘ig’\;{;ﬁﬁm

p—
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GOVERNMENT OF LNUIA
CMINISTRY OF RATLWAYS
(RATLWAY BOARD)

No.E(GP)92/1/55

NOTTFICATLON

In compliance with the direchions

tral Principal

oA MO:5T4/93, dp
Sanghi f? Others ve

poministretive Tribunal,
1ivered on 4.8.1985.in t

immar
Group B officers of Lhe

P
P 3

are
wikiy erffect

c s Tl j ' .
of Lhe wLpoia ailways

Junier Scule of IRSSE,

ment
the
T . S U
the Railway megt1cned againstl egch:—
£ Offigers (S/Shri

S.No. tiame ¢

. Parenjape

Mondal (SC)
Moitra -
Ghosh

armeshwor Rim-
|

tlyas Chander

;égiMehta -fﬁ
D Monga 7
R, Maha jan

Yaday

J.C. Chitkars
i 2. ALK SadeEng..,
T N : o |

umar e
B . | \
T.R, Diwalcar (SCP in lieu of
. §
[~

Basunt Ram Suman (SCV in

Naw Delhi,

5. U.0.I. & Others.
Signal & Telecommunication

anpointed substantively

fbmexw&,-égi<§

dt. f¢.11.85

Hon ble  Con-
Mew Delnht, 10
ne case of Shri Anil
the followind
Depart
T.g

of the
Bencnh,

[21.6.1983 " in

from

I

AY

Rallway

Seatral

Fagltern
_d,:).,.
"L}’D"'

Marthern
"'CJIC"
...:'JC_.

- '—j_)—

Eppr e s



ko 16. M.D. Dhoqdrya{ ' <Ngrth—Eastern
7. Prem Ram . (5C) i 11ed of (5T
iy 8. V.L.N. Syastry ' . -do-
fﬁgff i 19 U:S. SFIVﬁCtan ~do-
L | 20. Ja/ant BanerJQe ~-do-

~do-

21, ‘% Roy! wortheast Frontier
22. AN Dandopadwynyu 5 -do-
3. A. Gog wam1 ' ~da-

| o goputhern

v = N. Rangapwamy

' 25. M. Srﬁn{yﬁaan—ll . -do-, - e
26. V. Bﬁidéphrnmanjan —co-

v 27 P. VenknL raman -do-

S 28. v.I. Mupavalll
Gov ifjdas«any (500, 0N PR EELS:

a0. P._Shan@ugam (GC) . —du-

o
(o}

. 31. yv.P. M. prishnan south~Centrdal
32. Ch. Janardan Koo (S0) ' ~dn-

- 233, K. Selvag Raj (SC) | ~te
;ﬁgﬂvujﬁ.T‘H N, Sagiry ' : ~do-
35, *pig i pardhasaradh’ ' ~do~
36. T.G. O4uru ‘ ! —rio-
3T, B. LQ’.th- Reddy a S SN ¢ ke

-

38. J. Pramanik courh-Lpst
39, L Dps (SC) - inoiaed of ST ~da
40. IO qgngupta ~do-
.J41. < HSamir ﬁummr 3inha
42, $.C. Basy
7

¢

) C

72“@ b




43, ALK
44, S.K. Sethi ‘ ~do-

. 45, Ram Sevgk : - ~do-
46 . G.L. Jain , © r~do-
47. R.N. Sipgh - - . —do~
48 . V.B. Kegkar ' o N -do-
49 R.C. Sharma . | ~do~
50. T.M. Shgrma : ' ' -do-
51. VLR, i Tal ' ~do-
52 U.L. Namdev : ' ~o= '
53 R.P. Bhatnagar o | ~do-

Hindi versiay will follow.

S S.ALAL ZAIDL
SECRETARY/RALLWAY BOARJ

Bhattacharya ' . Western

o dsr—

(For inservion i rart 1 Section 2 of Lhe Garenos of Indial)
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No . E(GP)92/1/45

Copy farwarded to the General Managers, A
Railways and Production Units. Their geniority
direct recruijts may be decided in arcordancﬁ willh
arders.

In the c%rcumstnﬁge th'Lempornry

promotion of IRSSE direct rocruwtq of 19807 examin
thereafter V1Je this office letter No. E({GP)g2/1.

ban imposed oOnN

4 TZ)
Ngw Deihi, dt(i%%&) .85

§1 Indian
vig-—a-vis
extant

htion  and
is hereby

Wwithdrawn, S |
/\)ﬂ /J\ [ ""T']“
{ ASHOK DHANDARI|)
JT. DIRECTOR. ESTT (GAZ)
No.E(GP)9Z/1/55 vew Delhi, dt. [10.11.85
Copy to ! ‘ ,
1. The Dhiroglors oA iT. A Fultoer Rar ledy 3
2. The Dirghﬁnr 5¢ aadit. froducion nits, 1o Shrand
Road,Ca}@utta. " . : '
3. The ADeY 0tailways) :
4, E(O)I (with 5 spares) E(OITLL. and E{eR)1 (with two
‘spares):Branches, Railway Board's office.
ERB-T Blanrh .
JS{C) :nd 0S(GY Faiiway Board
’ .":. 1":_- Ar
.I." I-i{\ts\""' }
) N o _'_,_.,_-.
;;L e EE S ROARK)
Lo )T IFeCi0ORk DT TLGAL)
No, E(5 527155 New Delhy Aol 10,011,835
vopy Lo the Secretary, UPSC, e Jelhi,  with
reference bty Lnnmissicon s iv.wber Mo F.1,205)214{ad. 1 dated
23.7.92. - .}[7 .
» : ANF S
; ! / .‘d}h‘ T
| ( ASHORK BHAMIART S
T, NIRCCTIR, ST OAGAT)

fﬁﬂ




No.E(GP)92/1/55 New Delhi, dt., 1011.95

Copy to the Secretary General, Indian Railways Hromotee
Officers’ Federation (Sh. I Hasan), Room No.301. /[ baroda

House, New Delhi.

/4'174»AAN—*fi:

. (ASHCK BHANDARL)
JT. DIRECTUR, ESTFLGAZ)

S Perscas o tnficer,

8. € Rly. Secunderabad

W 61 £
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» | COVERNMINY OF INDLx
‘ : MINTSTRY OF RAILWAYS — + wa
(RAILWAY BOARD) ;
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No.E(GP)92/1/55 | A~

i

o ez v

NOTTFICATION

L

1, - In compliance with the directions' of the Hon'ble- R
Central Administrative Tribunal, Prihcipal Bench, New .
‘Delhi, in OA No,574/93 in thé case of Sh, Anil Kumur '
. Sanghi & Others Vs. UOI & Others delivered on.4th August
. 1995 ‘and- in continustion of this Ministry's Notificatign
f@of even no. dated 21.9,95, the President is pleased to
“Gappoint substantively the’ following Group'B' officers gf
" the S&T Department of the Indian Railways to Junior Scalle/
Group!a' of IRSSE w.e.f., 23.7,92 on .the Railway mentioned
- against each, ' o » )

8.No. Neme of officer(S/Shri) . Railway

1. N.H, Nayak ' : - Central

2, T, Narayana Swam ' - South Central

51 AlB. Chikraberty South Fastern

2.  The substantive appointmeh& of the officers mentijoned

in para 1 ahove is subject to the outcome of 0.4. No,538/93
gl%ed bE S%rl G.uSrinivasgiu DSTE/South Central Rallwgy -
efore Central-idmlnistra

i

ivé Tpibunal, Hyderabad Bencl, -

. 5. SUKYANARAYANAN
SHCRET ARY /RAILWAY BOARI

(For insertion in Part I, Section 2 of the Gazette of India)

! ) P

¢ 7>'~': ‘ S o “ ‘ ‘ ' ';q'(—‘—fj

(A.V.M, KUTTY) |
Jt. Director, Establishment(Gaz.P)
" Reilway Board . .




No,E(GP)92/1/55 , New Delhi, dt. 2,96 \\\ .

Copy to : |

-

. The Directors of Aﬂdit;'hll Indian Railways,

1
2. - The Director of Audit, Production Units,
14-Strand Road, Calcutta.
3. The ADAI (Railways). _
4, E(0)I (with 5 spares), E(0)III and E(GR)I (with
, two. spares) Branches, Railway Board's office,
5. ERB~TF Rranch.. ' :
6. JS5(C) and J8(¢) Railway Board.
' y - ‘
b
(A.V.M, KULTY) . _i;ﬁ
Jt. Director, Istablishment(Gaz,P) F o
Railway Board
rf w’,\,f
#8044t e '
r o ' «
i L
1 -
8 .




No. E(GP);2/1/55 : - Hew Delhi, dt. £.2.9

Copy forwarded for information to:

The General ManageTl'S, A4ll Indian qulways including e
ciw, DLW, ICF., ThEPl & Axle Plant, RCF~ and DQW'Patia a.

2. The Genersl Manager Centrnl Railway, Bombay.
Shri N.R. Nayak wil 1l ve placed below Sh. K.S.
_and dbove “hyi 6,T. Dehgria g e
in Group: A'{Jr niile nf IRSSE w.e.f, 2%.7.92 VviC
‘Ministry's jotification of eveh ho. Gated 21‘9.95.

k/)}(//:.The Generdl Manager, 5.C, Rdllway ‘oecﬁnderabad.
. ﬂra yana owamy WﬁLl placed below Sh. T.V
a ve been

+ghqv ao” and ‘above Nagara% who ha

. pOLnth in Group's'/dTr. h0ule of TRASE w,e.f.

? gnﬁer this Mlnlbtry s NOtlflCuthﬂ of everd
1o, Qa%e .90,

L, The uen&ral Manager, SlE. Rallway Calcutta, sh, AJB.

krﬂbo L
ocinted

.95,

Chakraborty will be placed Helow &n, A.K. Cha
and. above Shyi J.W, Haldar scy who have been apg
in Group' A'/Jr barle of IRSSE w.e.ls 25,74

this ULnlstry S Notification of even no. da'ed 23.

TR
o . (A.V.M. XUTTY)
JT. DIHLCLOR RSTT (GAZ.P)
! MATLWAY BOARD

No. L(GP)92/’1/55 a New Delhi, dt. 8 .2,96

Copy to the ﬂcretmr¥, PsC, New DPlhl, with reference
to ColiqwlOH’S lette;

UE
C 7 5 g7 _sU.T dated 2 L7192 and
| e ()V\
| (A v,"" KUTTY)| -
JT. DIRECTOR, nalT (GAZ, B) ¥

o o s o RAILWAY BOA
'NO.E(GP)9’>/’I-/5‘3 ' ; - ‘New Delhi; dt] & .2.96

Copy to the Secretary General, Indilan
) & 2451 1 3 Hel
Officers' Fedekation (Sh. K. Hasan), oomdNo 3éqwaydr§§gmotae

House, New Delhi. : "~
\V;
- . (%{%ﬁ —
. L
SRE opy (8.V K

Y)
JT. DIRECTCR, L& ' (GAZ.P)
RATLWAY BOARD

I’I Perdnn

§.€ W, .t abed
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3. My promotion to Senior Scale in 1984, also was accompanied by conferment
of independent charge in the Construction Organisation as DSTE/Con.

4. Thus, against the back-drop of unblemished service records and ali-round
appreciation, | have earned from my superiors during my career, it had come like a
bolt from the blue to see a huge batch of 13 of my iuniors find a place above me
in the Panel communicated in the Board’s Notification cited above. As my service .
records and my past performance do not warrant such a wholesale degradation of
my relative seniority. | am at a loss to understand that how a great number of my
juniors, many of 'whom had worked under me, had ascended above me.

5. Further, | understand that if any decision which affects the seniority of a person,
based on the annual. reports had to be taken by the administration, instructions are
that during the course of the years under consideration, he had to be counselled and
informed about the assumed lack .of performance ~criteria-fulfilment, so that an
= aportunity is extended to him to remove any misgiving in the mind of the authority
and improve himself to, if need be. In this connection, | humbly submit that during
the course of my long years of service, there are no occassions where my performance
had been adversely commented upon, not even obliquely, by the administration. On
the other hand, | had hitherto won only accolades.

6.  Though the notification had been issued nearly 21/, years ago, so far I have not
represented, thinking that the time does not warrant it and possibly, the error may be
corrected suo-motu. Since there is a real danger of my juniofs now getting promoted ™
above me, | feel that atleast now corrective steps should be taken to assign me my
due seniority, warranted by my cohnpetent service and unblemished record. Otherwise,

my interest would be permanently harmed.

7. Hence | request the Board to review the seniority list conveyed in the letter cited
above and assign me the correct seniority placement above my juniors.

Yours sincerely,

(L'@’&‘L{/
(R.LREDDY)

Advance copy submitted to:
The Secretary (Gazetted Cadre) Raillway Board, Rail Bhavan,:
New Dethi to save administrative delay.
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Secunderabad

Dt:20-4-1995

From
R.Lakshma Reddy,
D.S.T.E.(Microwave/CN),
S.C.Railway,
Secunderabad - 500 371.

To o
The Secretary (Gazetted Cadre),

Railway Board,
Rail Bhavan,
New Delhi.

( Through Proper Channel )

Sub:-Appointment of Group ‘B’ Officers of S & T Department of
S.C. Railway to JS of IRSSE - Review of placement of
seniority in respect of Sri. R. Lakshma Reddy, DSTE,.

figuring at S1.No.88 in the list - Reg.

Ref:- Board's Notification No.E(-GP)92/1 /55, Dt.15-9-92 circulated
under CPO/SC's Lr.No.P.185/Gaz/S&T, Dt.28-8-1992.

* Kk

Board's kind reference is invited to the Notif%cét%on cited above wherein
seniority list of officers inducted into Group ‘A IRSSE had been furnished. In
connection, | wish to submit the following for the Board's kind consideration.

2. Having worked as TCI from 1966 to 1980, | was appointed to the Grou
Service in the very early batch of Limited Departmental Examination, through a
stiff competition. Even though [ belong originally to the Telecom. Cadre, | was po
% the Signalling Cadre as Asst. Officer with independent charge at Bitragunta.
confidence reposed by my superiors in my abilities was fully vindicated as | comp
my work to the total satisfaction of all. Subsequently, | was posted as ASTE, Micr

0
Maintenance at Vijayawada to maintain the Microwave instaliation on Hubli, Gur%v

. and Vijayawada. It is not out of place to mention that 1 am the very first Groy
Officer on South Central S & T Department who was incharge of the sophisti
M W network. In execution of this highly technical job, | had acquitted m
meritoriously through the years in this work, which requires a high level of tec

knowledge and initiative to debug mislakes, with a view to find real-iime soiutig

problems. Later, when | was posted as ASTE/Con. it 1982, | carried out vary imp
jobs like Panel Interlocking and MAUQ Signailing works etc. My performance ha

accolades from my superiors several times.
[Rug &

0] Offieer

§.¢

the
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p ‘B’
very
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yself
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citant
Hwon

d RI.V- , Secundera bag
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From

R.Lakshma Reddy
D.S.T.E (Microwave/CN)

S.C.Railway
Secunderabad - 5_00 371

To
The Secretary (Gazetted Cadre)
- Railway Board :
Raii Bhavan
New Delhi
{ Through Proper Channel )
Sir, 1

Sub:- Appointmeént of Group 'B' Officers of S & T Department of 5.C.Raily
[IRSSE - Review of placement of seniority in respect of Sri.R Laksh
DSTE, figuring at S1.No.88 in the list - Reg.

Ref:- 1. Board's Notification No.E(GP)92/1/55, Dt.15-09-92 circulated und
SC's Lr.No.P.185/GAZ/S&T,Dt.28-09-92.

2. My appeal dated 20-04-95.

H*k

Beard’s kind reference is invited to my representation dated 20-04-95 cited ah
i have requested the Board to kindly reconsider the seniority list circulated under Board's
cited in reference (1), wherein officers lower to me in rank and experience have be
positions above me in the seniority list. 1had requested the Board to kindly reconsider
list in the fight of the reasons given in my representation.

2. Though nearly 5 months have elapsed from the date of my representation and

D6-9-1995.

@_ kq:"\_‘,

vay 1o JS of
na Reddy,

er CFO/

ove wherein
b Notification
BN shown in
the seniority

no remedial

~ steps have been taken to refix my seniority nor any reply has been given refyarding my

represéhitation, | fear that with the passage of time, irreparable damage would be
relative seniority with my juniors ascending above in vacancies, causing great ments
me, besides ignoring the contributions made by me during the course of my service,
been acknowledged by several of my seniors as brought out in my representations.

3. Hence, | once again request the Board to expeditiously review the seniority list

the letter cited above assigning me the proper seniority placement above my juniors
seniority list has been decided, | request you to kindly forward a copy of the total sef
enable me to assess my relative seniority position.

NE wory

Yours sincerely

e ( R.L. Reddy)

done o my
| distress to
which have

conveyed in
In case the
hiority list, to
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Filed by :

V. Rajeswara Rao
Addl, CGSC
SC for Railways -




- CORUM:
HON'BLE SHRI JUSTICE M.G.CHAUDHARI;VICE-CHAIRMAN.A;£<L—~

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD
AT HYDERABAD.

&\

REN{H

Date: July 4, 1996

Retwesean:

R.Lakshma Reddy. : Applicant.

and

1. Union of India represented by its
Secretary, Rallway Board, New Delhi.

5. Chief Signal and Telecom Engineer,
s .C.Railway, Rail Hilayany Secunddrabad

3. Sri T.V.Raghavarao, SSTE (Design),
csTE Nffice, Rail Nilayam, gecunderabad.

4. Sri Ch.Ramachandra vittal, DSTE(C),
sC Railway, DRM foice, vijayawada .

5. sri Ch.Panduranga Rao, D3TE (M),
S C Railway, DRM 0ffice,Vijavawada.

6. Sri K.Selvaraj, psTE(sW)sS.C.Railway,
DRM- Office, Hubli.

7. Sri P.B.Farthasarady, DSTE (M. W/M)
S.2.Railway, Microwave Lab,Near Rail ™
Nilayam, Secunderabad.

8. Sri T.G.Osuri, DSTE/C, DRM Compound
SC Rwazllwav, secunderabad.

9. Sri P.Muneswararao, Works Manager,
S.T.Workshog, Mettuguda, Hyderabad.

10.M.Shankar, SSTE(Tele)7tj Floor,Rail Nilayam,

sC Railw . S *
ailway, Secunderabad Responden

COUNSEL FOR THE APPLICANTS: SRI P.B.Vijaya Kumar .

COUNSEL FOR THE RESPONDENTS : sri v.Rajeswara Rao,
: ' for responcents.

HON'BLE SHRI 1 .RAJENDRA PRASAD, MEMBER (qub

M.A.857/95 in 0.2 .6<R .No BERARE 929/96

ts.

standing coun:




SSS -

Date: July

4,1995.

M.Ah.857/95 in 0.A.SR.N0.2927/95.

is that on one hand it wa

Q RDER:

(AS PER HON'BLE SHRI JUSTICE M.G.CHAUDHARI,VICE-C]

A peculi

exhausting the Departmental remedy and on the other

ar situation that arises in this ca

HATRMAN.)

sSe

s filed prematurely without

hand,

jt is stated that it is being barred by limitation{by

two years and one month.
by the respondents 

could be decide

representation that was filed on 20--4--1995.

The lesrned counsel for the applicant theref

prays that he may be allowed to withdraw the M.A.,

Even beafore this questidn

d an order has now been passed /on the

ore

and the 0.a., as he may consider whather a fresh OLA.,

may be filed against the order rejecting his re-

presentation passed on 26--6--1996. The M.A., and

O.A., are allowed to be withdrawn. No order as [to

costs.

( H.RAJENBRA /PRASAD) (M.G .CHAUDHART, )
Member Vice-Chairmany

— e ok T o ——

Dictated in open Court.

the

i |

Ileg~(7




AN

MA,857/95 in
JA.N0.817/96.

Copy’ Los-
1. Secretary, Railway Board, Union of India,
- New Delhi,

2. Chief Signal and Telecom Engineer,Scuth Central ~——"
Railways, Rail Nilayam, Secunderabad,

3. sri T.V,Raghavarao, SSTE(Design),
CSTE Office, R ail Nulayam, Secunderabad.

4., Sri Ch.Ramachandra Vittal, DSTE(C),
SC Railways, DRM Office, Vijayawada.

I

5. Sri Ch,Panduranga Rao, DSTE (M),
South Central Railways, DRM Office, Vij ayawada.

mc'dww:&aﬁ 6, sri K.Selvaraj, DSTE(SW)S,C.Railways,
DRM, Office, Hubli,
S.C.Railway, Microwave Lab, Nearl Rail
Nilayam, Secunderabad. aibauin

8, Sri T.G,0suri, DSTE/C,DRM Compoun&, SC Railways,
Secunderabad,

9, Sri P.,Muneswatrarao, Works Managér,s.'r.workshp,
Mettuguda, Hyderabad.

10, M.Shankar, SSTE(Tele) 7th Fleor, Rail Nilayam,
SC Railways, Secunderabad.

"
%3, 0ne copy to Mr.P.B.Vijaya Kl’.‘??f’“ﬁmmxx
L 1@.@5&; One copy to Sri V.Rajeswara Rao,SC for Respondents,

.

< #.0ne copy to Libaryy,CAT.Hyd.
6 ¥B.0ne spare copy. ..

kka.

o - ! Al
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- "~ I COURT
TYPED BY . CHECKED BY
" COMPARED BY " -APPROVED BY

CIN THE CENPRAL ALMINISFRAT;VE TRIBUNAL

HYDERABAD BENCH AT HYLERAﬁAD

THE HON'BLE MR-, JUSTICE M.G, CHAUDHARI .
. . VICE-CHAI

AND

- | —
THE HON'BLE MR.H.RAJENDRA BRASAD:M(a) ©
Dated" }7) 7—1996

'ORDER/JHaaﬁﬁwF-“*

M.A./Rvﬁ%évﬁ;NOT““- 5l?§h7 3747—

O.A,N;. _ g‘/:7/ ?%é;

O - - R ql"fpa . '

DiSp-Osed of with di.rections
bisn:.isvsed
Dismissad. as withdrawn
Disﬁssed for Pefault.

Ordered/Re jrcted.




M.A.857/95 in 0.A.SR.N0.2927/95. Date: July 4,1995,

Q@ RDER:

(AS PER HON'BLE SHRI JUSTICE M.G.CHAUDHART, VICE-"HAIRMAN,)

A peculiar situation that arizes in this case'
is that on one hand it was filed prematurely without
exhausting the Departmental remed? and on tﬁe othér hand,
it is stated tha£ it is baing barred by limitation by
twC years and one month,. Even before this question

by the respcndents

could be decided an order has now been passed /on the

representation that was filed on 20--4--19965,

The learned counse) for the applicant therefore

Prays that he may be allowad to withdraw the M,a.,

and the J.4,, as he may consider whether s fresh 0.A., '_f
may be filed against the order rejecting his re-
presentation passed on 26--6--1996. The M.A., and the

0.A., are allowed to be withdrawn. No order as to

costs. I

srrforar i
CERTIFIED T© BE TRUEB COFY

COURT OFFICER e 2B

¥ gwIIia® an"vz'mv.q Frunt
Ceniral Administiative Ciibua 1cma
duaETg s Date e )0

HYDERABAD BENCH ' Ceny



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,HYDRLRABAD BENTH

AT HYDFERAEBAD.

ﬂo857/95 in m.‘rﬂo

%\7

&R . No .BEXX9E (2927 /95

Date: July 4, 1996,

Betwamn:

R.Lakshma Redady.

And

1. Union of India represented by its
Secretary, Rai'w.y Board, New Delhi.

™2
.

Chief Signal and Telecom Engineer,

Applicant.

S.C.Railwyy, Rail Nilayam, Secundérabad

>, Sri T.V.Raghavarao, SSTE(Design),

CSTE 2ffice, Rail Nilayam, Secunderabad.

4. 5ri Th.Ramachandra Vittal, DSTE(C),
SC Railway, LRM Office, Vijayawada.

5. Sri Ch.Panduranga Rao, DS5TE (#;,
S C Railwav, DRM Office,Vijayawada.

6. Sri K.,Selvaraj, DSTE(SW)S.T.Rzilwgay,
DBRM Office, Hubli.

7. Sri P.B.Farthasarady, DSTE (M.W/M)

S.Z.Railway, Microwave Lab,Near Rail =

Nilayam, Secunderabad.

8. 3ri T.G.Osuri, LSTE/Z, DRM Compoungd
SC Rwailway, Zecunderabad.

“ri P.Muneswsraran, Works Manager,
“.Workshop, Mettugudas, Hyderabad,

'3y, Secunderabad.

%sr, SSTE(Tele)7tj Floor,Rail Nilayam,

Respondents.

\APPL¢CANTS: SRI P.B.Vijaya Kumar.

\<§§T\S$( “PONDENTS : Sri V.Rajeswara Rao, stand

for responcents.

Sf? .»’ o
f’gz *’< Q\: \\*HAUDHAR , VICE-CHATRMAN A;£XL—-

\/‘J;a/ “\D, MEMBER (A%

ing counsei



